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COMPANY LAW TRIBUNAL ON 15.11.2017

NAME OF THE COMPANY: ty | ¢, 11% Duplese Puy Lad Vs Mg Rasidhare Papess

: i |
SECTION OF THE COMPANIES ACT/I & B CODE: D n%_ T3 Cede o% 2olf Pyt Lad, i
5I. NO. Name Designation Representation Signature
4z
2: CP NO.160/ALD/2017

None for the parties. The present petition is filed as a fresh case under Section

9 of the | & B Code, 2016.

The registry is directed to make scrutiny of the case and to furnish its report.
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Further, a formal notice be issued to the Corporate Debtor Company.

The matter to be listed on 29" November, 2017 gpe il S
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Dated:15.11.2017 H.P. Chaturved,

Member (Judicial)
Tvped by:
Kavya Prakash Srivastava
(Stenographer)



